LIR No. 4028-16 = :
Asha Devi Vs. Pee Dee Kapoor Stock L
25.07.2020
Present:- None.

Matter has been taken up through video
Kaushik, Reader of this Court in terms of orders of Hon'ble |
235/RG/DHC/2020 dated 16.05.2020 and 16/DHC/2020 dated 13.06

Accordingly, as per directions of Hon'ble High
of justice, let notice be issued again for 04.08.2020.
A copy of this order be also sent to the Compute
official website. ?%- oy




